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LOK SABHA
Tuesday, November 15, 1957/
Kartika 24, 1899 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chuir].
ORAL ANSWERS TO QUESTIONS
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DR. B. N. SINGH: 1In reply to a
question earlier about connecting
Hazaribagh with g rail link, the hon.
minister said that a survey has keen
sanctioned. There have been four
surveys alrady in Hazaribagh. It is a
divisional headquarters town full of
forests and minerals, It is also an
adivasi area. May I know as to when
the survey will be completed and the
work will be started?

PROF, MADHU DANDAVATE: I
have repeatedly stated that even after
the survey is completed and the final
location also is completed, we have to
await clearance from the Planning
Commission. The Planning Commis-
sion has fixed certain priorities, Even
in respect of the 25 lines which we
have already submitted to the Planning
Commission, because of lack of ade-
quate funds as they visualise them, the
clearance has not come. 1 would like
hon. members to realise that with the
fullest sympathy of the Railway Minis-
ter for the new lines to be taken up in
backward areas and adivasi areas, if
we do not get the final clearance from
the Planning Commission, we are help-
less. But we will constantly pursue
the matter with the Planning Commis-
sion so that the matter can be ade-
quately settled,

i qHAT AATT JERY : ARG ST
& % ag srr g fF wsA w_dw A
FT 4§ «e7 9 § W &9 [
TS WEW F <& 1 famio far ar
a wady foe & ag et ur fF e
AT TFT FH QT IFEAT 3@ TIW
TX qET A 7 Afew FET GG
Tq 97 f4fi &9 § sqr7 [ g @A
¥ g 1 faFa $3 1 AR IGT gQ
791 79 37 a0 9T faarc w41 5 o=
97 398 A150 FT 767 %AW F gAH
2 2% &, G f5 faardslt ¥ T
wesq F o F W=y fawma B F
st faer & o< agt a7 avasT A agq
T T IX W F gL VI aF 9gAA
¥ fau ferdely & a7 €17 gu "aar

KARTIKA 24, 1899 (SAKA)

Oral Answers 6

AT B WA ATEA TET HEEF § o
TE T T A W dm o faww D
FFAT AR A U gfer ¥ vy
AT g anar & S Fendet § e
I FTA FT W § | THfaw o Fer-
et & qat QY gu q@a7 a% F¥ AU
#1973 F Fagw g ¥ § Afew
Igd gz fom fear o ot fF e
JAETT FT TEATTAT FA & 0 AT
o <fF g@Ar FEr Wesw faw
T § F1Eer 7 3qferg qrameT qresng
AT SHFT 3G 20 FqT HaAl T I qHY
fred gu 3o & feordet & Qaf @
BT §JAT qF T IS ATIA FT FH
SR F4 7

wto W F¥Ad AT, § A
TRE F FaaT qrgar g & fawder
FYA H¥eS KT AT TS ATAETT FT qHTAT
& JOTY oI W @ F W WA®T UF
AT BT I AT A A §, W7
Y AR I FEFT § FuE qarfaw ug
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“It has, therefore, been decided to take
up the construction work of this rail-
way line at cost of Rs. 16.28 crores
with an outlay of Rs. 3 crores in
1977-78.”

oY aRAT AL AR ¢ Hat A EY
TIT aGT TAAIT |

SHRI CHITTA BASU: The project
wag cleared as early as 1948. What is
the additional necessity of having
another survey? May I know further
whether it is not a fact that the Plann-
ing Commission stands as a road block
for clearance of this project?

PROF, MADHU DANDAVATE: I
need not repeat what I said in Hindi.
When certain surveys have been taken
up and they are already cleared, some-
times additional difficulties regarding
transport and traffic come up and fresh
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surveys are made. On the basis of
that if it is found that we should con-
tinue the construction work, it is con-
tinued. Here we reconsidereq the
entire problem angd it is because of the
sympathetic attitude we have ordered
a fresh survey. I have already said in
Hindi earlier that from Bijuri to
Chirmani-Vishrampur, that work had
already been completed. The demand
ig that the same should be extended
futrher to Barwadi-Chirani-Karanji.
We have been able to build the addi-
tional station. Because we had taken
a favourable attitude, inspite of finan-
cial reservations, we ordered a survey.
If the results of the survey are favour-
able we are likely to go to the Planning
Commisicn for the clearance of the
project.

MR. SPEAKER: Next guestion,

SHRI O. V. ALAGESAN: I have
been rising in my seat and you said
you would give me time.

MR. SPEAKER: The next question
is coming; I have already gone to the
next guestion,

Unification of Railway Trade Unions

¥22. SHRI CHITTA BASU: Will the
Minister of RAILWAYS be pleased to
state;

(a) whether any move has su far
been made by Government to unify
the Railway Trade Unions; and

(b) if se. the results of
move?

such a

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): (a)
and (b): Following the Tripartite
Indian Labour Conference held in may
1977, a Tripartite Committee was set
up by the Labour Ministry t{o make
recommendations regarding norms for
ithe recognition of unions and modus
operandi for evolving one union in 7ne
Industry. After the report is finalised,
steps will be taken to facilitate unifica-
tion of trade unions in railways.
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SHRI CHITTA BASU: May I know
from the hon. Minister whether it is
not a fact that the earlier government
and the then railway board had pursu-
ed a policy of recognising two federa-
tions, AIRF and NFIR? The NFIR
was sponsored by the INTUC. Has the
government abandoneq that idea oOf
recogniting both the unions as a matter
of principle? What is the mechanism
that the government proposes to evolve
in the matter of determining a parti-
cular federation as the sole bargaining
agent representing the interest of all
categories of railwaymen in our
country?

PROF. MADHU DANDAVATE:
There is no question of either accepting
or abandoning the past practices.
According to the established schedule
certain norms for the recognition of
unions were laid down. Accordingly
the previous government haq already
accepted recognition of two federd-
tions. As far as our government is
concerned, we are committed to the
policy of accepting the recommenda-
tions of the tripartite committee set up
with the initiative of the labour minis-
try. I can assure the House that our
ministry will be the first ministry to
goin for the implementation of the re-
commendations of the tripartite com-
mittee. As far as recommendations are
concerned, the recommendations have
been finalised. I am told that only on
7 November the State labour ministers
conference was held in Delhi and the
recommendations of the tripartite com-
mittee have been placed before them.
Since they have not formally come to
us I cannot refer to the recommenda-
tions but informal reports on those
recommendations have already appear-
ed in the Press, I can only assure the
House that whatever modus operandi
is finaliseq by this committee and
approved by the state labour confe-
rence, the railways, without any delav,
without worrying what happened in the
past, will adopt the new norms and
I hope it will .help in evolving a
modus operandi in the matter of one
union in one industry.

SHRI CHITTA BASU: Is it g fact
that the Railway Minister himself had
initiated some negotiations with the





